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From:

Nikesh Kumar Sinha,
Registrar (Ad m i n isrrarion)"
H igh Court ot- Jharkhand,
Ranclr i.

Memo No.

Copy forward

JHALSA, Ranchi/ the

A : Ofilce - 065 t-2.t8 t 41g
Fa.\No.-065 l-248 lll6

)NJA/ I n\T-24lAppft.
No.

To

The Directoq
National Judicial Acaderny,
Bhadbhada Road.suraj Nagar p.O.,

Bhopal - 462044 (M.P.).

Sub.:- 56

tt

at NJA, Bhopal.

Ref.:-

My Lord.

with reference to the letter on the subject noted above, I am directed to say that the Court has been
pleased to nominate the Judicial officers of the state of Jharkhand for attending the training programme as
mentioned in the tabular chan of the Academic Year 2023-24 for the month of February 2024 in the
following manner:-

This is for yollr Lordship's kind infbrmation and needfirl

6go Apptt.

Yours Sincerely,
Sd/- Nikesh Kumar Sinha

Registrar (Ad ministration

u

File No. XXII(0
Letter
Dated

Dated Ranchi rhe 1?- o2-

&

)

/

ed to the Director' Judicial Acaderny Jharkhand, Ranchi / the Member Secretary.
c'p'( e-Coums Project. High Court of Jharkhand. Ranchi for getting uploaded the

letter on this court's website / olficers concerned for intbrnration and needt'ul with a direction to follow
the "Joining lnstructions" of NJA- which is available on NJA website alongwith pennission to attend the
aforesaid NJA programme

\
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Prog,

No.

Program me
Date

Name of the Programr Natu re of
program me

Nom inated Pa rticipants

P-1389 17.a2.2024
to

I8.02 .2024

National Seminar on
Bail and Interlocutory
Applicatiorr

Regu lar Mr. Sa njay Kumar Singh No. Z,
Joint Registrar (Judicial)" J.H.C..
Ranchi.

2. Mr. Shivendu Dwivedi, Deputy
Registrar, Dedicated Cell, J.H.C..,
Ranchi.

ra tio n)


